Joint Inspection Report of the Committee
Constituted by Hon’ble NGT(PB) vide order dated
05.01.2023 in Original Application No. 891/2022

in the matter of Manva Sharma V/s State of
Rajasthan & Ors.

A visit of Joint committee constituted by Hon’ble National Green
Tribunal order dated 05.01.2023 in the matter of OA No. 891/2022
Manya Sharma V/s State of Rajasthan & Ors. was held on
09.02.2023 to know the factual status of site & construction
mentioned in the petition filed by the applicant.

1. Hon’ble NGT, in Original Application No. 891/2022 Manya
Sharma V/s State of Rajasthan & Ors. has original
application has been registered under at National Green
Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’
on a letter petition of one Manya Sharma, a 274 Year student of
National Law University, Odisha with regard to cutting of hills
in Udaipur and destruction thereof for raising huge
construction. Photographs have also been appended to the
complaint showing specifically cutting of hills starting on
bottom side in entirety to a large extent and raising of

permanent construction.

2. As per Hon’ble NGT order dated 891/2022 “Hills in Udaipur
are part of Aravalli hills and cutting of said hills in
entirety to raise permanent structure is likely to cause
ecological and geological disturbance besides the fact
that cutting of hills amounts to removal of
stones/rocks/boulders/soil and therefore is a mining
activity and unless environment impact assessment is
carried out by authorities”

3. Further in the order Hon’ble NGT constitute a joint
Committee Comprising State PCB, CPCB and Regional Office,
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MoEF & CC, Udaipur to visit the site, collect relevant
information and submit a factual report which would also
include regulation on preventing destruction/cutting of hills

and action taken, if any, within two months

4. Joint Committee comprising below mentioned members visited
the site mentioned in the writ on date 09/02/2023.
i. Sh. Mahesh Dutt Purohit, JD, MoEF & CC, Jaipur
ii. Sh. Praveen Kumar Jain, Scientist-B, CPCB, Bhopal.
iii. Sh. Sharad Saksena, Regional Officer, RSPCB, Udaipur.

5. During visit following officials were also present:
i. Sh. Mukesh Chandra Pujari, S.E, Udaipur Smart City
Limited, Udaipur.
ii. Sh. Dinesh Kumar Pancholi, XEN, Udaipur Smart City
Limited, Udaipur.
iii. Smt. Navnita Mathur, Ex. Sen. PHED City Division-I,
Udaipur.
iv.  Sh. Lalit Gupta, CCM, Smart City, Udaipur.
v. Sh. Manoj Kumar Dhawal, AEN, CSO III, Udaipur.

6. During visit it was found that this is a drinking water supply
scheme under government of India Project Udaipur Smart
City. During discussion it was decided to obtain the
information from consenting department that whether this Hill
is covered under Aravali Notification or not.

7. During discussions, officials of Udaipur Smart City limited and

PHED, Udaipur informed that:-

i. The construction mentioned in NGT OA No. 891/2022
Manya Sharma V/s State of Rajasthan & Ors. is a new
water treatment plant which is constructed on Khasra
no. 415the land allotted to PHED Department by Urban
Infrastructure Trust (UIT) vide letter dated 24.08.2015.
This new water treatment plant is constructed near
existing surface water reservoir.
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ii.

1ii.

1v.

This project is sanctioned under Smart City Project, a
Government of India Scheme for the supply of potable
drinking water to the people of 17 wards of Udaipur
walled city.

This site was selected due to high altitude and nearness
to the source of water i.e. Lake Pichola, which is an
artificial fresh water lake, created in ancient time for the
supply of water to Udaipur. Water is pumped from
Pichola Lake to this Water Treatment Plant and after
treatment, treated water is supplied to the 17 ward of
walled city Udaipur by gravity to fulfil the domestic water

requirement.

Work was started in April- 2018, cost of the project is 21
Crore and capacity of filter plant is 23.47 MLD. During
visit the plant was under operation and 100 % work had

been completed.

. During discussion, officials of Udaipur Smart City Limited and

PHED, Udaipur presented following document related to land:-

i.

ii.

1ii.

1v.

Vi.

UIT, Udaipur letter no. 3320 dated 24.08.2015 regarding
allotment of land to Public Health and Engineering
Department, City Sub Division-I, Udaipur near Gulab
Bagh for construction of filter plant (Annexure-1).

Copy of @esT FI&rRT amAT fadi® 01-12-2016 from UIT to
PHED, allotted area 250 meter X 140 meter (Annexure-2).
UIT, Udaipur letter no. 3313 dated 24.08.2015 regarding
details of land allotted to PHED Department. (Annexure-
3). Total allotted area for the project is 35000 Sq. Meter
and built up area is 15500 Sq. Meter.

Site plan for over head tank in Khasra no. 415 revenue
village Udaipur City (Annexure-4).

Satellite image and location of water treatment plant
(Annexure-5).

GPS tagged photographs taken during visit are enclosed

at annexure-6.
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9. Team raised query regarding applicability of Aravali

notification, 1992 on the said site. As there was no
representative of concerning department in the committee
constituted by the Hon’ble NGT, therefore it was decided to
obtain information from concerning departments regarding
applicability of Aravali notification on said site/project such as
Additional Surveyor General of Survey of India, Mining
Department and Forest Department.

Even after discussion with the above it was not clear
whether the construction has been done in accordance with
the notification and rules in this regard, therefore a letter in
this regard was sent to Survey of India with copy to Forest
Department and the Mining Department (Copy enclosed as
annexure-7) The Mining Engineer, Mining Department,
Udaipur replied on date 13.03.2023 to the letter as under:
3h YT H sifena T@ed i &1 T FIATAT | FEIe8d AT gIehe .3Me.2F
&1 afefer & fwar 8] S FF 7.eme & sea® & stehie amar 2

omae o g faqm 09.02.2012 7 05.07.2021 (sfa &)
o =g o [cer S oFT T 8 ST 39 Yo g TF a9 &l § A9y gad

Trehel =6 Qo SFaeT a= fawmr 1 2rft] A7 a9 &= § A9y "= T 6

o

SR @9 anr it ilt] @raerit 9 # o799 gq- o6 ST 9% 3900

AT TEHIARIT FT < g S FT goohl Teae [oee g v afe #irs
I SRR/ HTAT g LRI/IEMEE/7T JeAT3q i A& fed wiT &f T
gl T IAH qAY @Ad AT Br ar Il ey arafead e
(T /A5 FeaT) #T grMl (Copy of letter enclosed at

Annexure-8).

However no reply has been received from Survey of India or forest

department.

Recommendation: - It is requested that for thorough
examination of the matter and such other matters which may
come in future, an expert committee consisting of top officials
of Survey of India, Forest Department and Mining Department

may be constituted to give clear cut recommendation in the
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present case as far as the Hon’ble NGT order dated 05.01.2023
is concerned and also set up norms, rules and guidelines to be
followed by district administration and concerning
departments PHED, local authorities i.e. UIT/Nagar Nigam in

such subsequent matters.

(Sharad Saksena) (Praveen Kumar Jain) (Mahesh Dutt Purohit)
Regional Officer Scientist-B, CPCB, Joint Director/Scientist-D

RSPCB, Udaipur Bhopal MoEF&CC, Jaipur
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e REGIONAL OFFICKE 25
W RAJA/STHAN STATE POLLUTION CONTROL BOARD
y

F--i;ll, Mewar huiustriu&:\r(‘n. Near UCCL l%‘lilding. Udbipuy
] ¢ ¢

« )
= A . e g t) {1“ / 1‘ A’_)} r’,— F )
RPCB/RO/Udatpur/l egal 7¢/ ” H ‘\)’ = O.L Date: L3022
Email Most-Urpgent
To.

Additional Surveyor General,
Western Zone, Survey of India,
Great Arc Bhawan-1, Scctor-10,
Vidhyadhar Nagar,

JAIPUR - 302 039 (Rajasthan)
Tel 0141-2232341, 2236286

E-mail:zone.west.soi@gov.in, rk.nigam.soi@gov.in

Sub: Regarding Hon’ble NGT, O.A. No. 891/2022 Manya Sharma V/s Statc of
Rajasthan & Ors.
Ref: Hon’ble NGT, order dated 05/01/2023 in the matter O.A. No. 891/2022.

72}
b4l
=

With reference to above, it is submitted that Hon’ble NGT, in Original Application No.
891/2022 Manya Sharma V/s State of Rajasthan & Ors. has original application has been
registered under at National Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act,
2010°) on a letter petition of one Manya Sharma, a 2nd Year student of National Law
University, Odisha with regard to cutting of hills in Udaipur and destruction thereof for raising
huge construction. Photographs have also been appended to the complaint showing specifically
cutting of hills starting on bottom side in entirety to a large extent and raising of permanent
construction.

As per Hon’ble NGT order dated 891/2022 “Hills in Udaipur are part of Aravalli hills
and cutting of said hills in entirety to raise permanent structure is likely to cause ecological
and geological disturbance besides the fact that cutting of hills amounts to removal of
stones/rocks/boulders/soil and therefore is a mining activity and unless environment impact
assessment is carried out by authorities”

Further in the order Hon’ble NGT constitute a joint Committee comprising State PCB,
CPCB and Regional Office, MoEF & CC, Udaipur to visit the site, collect relevant information
and submit a factual report which would also include regulation on preventing
destruction/cutting of hills and action taken, if any, within two months.

Joint Committee visited the site mentioned in the writ on date 09/02/2023. During visit it
was found that this is a drinking water supply scheme under government of India Project
Udaipur Smart City. During discussion it was decided to obtain the information from

concerning department that whether this Hill is covered under Aravali Notification or not.



——— REoGIUNAL UFriC L

*’g“"*‘-’fg RAJA/STHAN STATE POLLUTION CONTROL BOARD
26 F-470, Mewar Industrial Area, Near UCCH Building, Uduipur

As per direction of Hodrble NGT, Joint codmitcee has to submli a factusi repofy -
with 62 months ie. 84.83.2023. So. vou are requested to kindly provide the details up o
28.02.2023 whether this Hill is covered under Aravali Notification or not and please inform the
criteria of any hill o be covered under Aravali Notification or all the hills are coversd
specifically mentioning whether such projects are allowed in areas under Aravali Notificatorn.

Yours Faithfilly
- /// ‘
Y (Sherad Saksena)
Regiona] Officer
RSPCB. Udaipur
Copy 1o the foliowing with the request for providing comments in the above Hon'bie NGT case
specifically whether the said construction has violated any provisions of Aravali notification
and 2ay of the judgments pronounced by Hon’ble Supreme Court/High Court or NGT in this
regard and also as the above project amounts to removal of stones/rocks/boulders/scil. it is
therefore a Mining aciivity and requires environment impact assessment or not:-
J. Chief Conservator of Forest, Forest Building. Opposite Mohta Park. Chetak Citcie.
Udaipur.
2. Mining Engineer, Department of Mines & Geology. Udaipur //
& y
Regional Officer

-
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